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Union of Indis & Ors

Coansel for the applicant

Mr, J.,K., Kaushik :
Mr, U, Sharma : Counsel for thz respondents

CORAM

Hon'ble Mr, B.B, Mshajan, Member (A) y
Horntble Mr, Gopal Frishna, Member (J)

£S PER HON'BLE M2, B2 MRHAJAN, MEMBSR (A)
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Tha lzarned counsel for ths respondents statss
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a speeial ziaminztion for regu

smployess, warkiog on achoc basis, was conducted hydle
Staff Selzcticn Commission on 26,12,92 and the applicant

ha3 appeared in this Examination, He statz: that in cas:

o the post on regulat basiz, In view of this, no furth

ralief iz pedquired and the OA stands disposed of, with
1A Fy ’

(GOPAL FRISHNA) (B.2. MAHAJAN
Member (J) Mengnar(A)
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